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Title: Regarding opening of CBSE schools on 25th December, 2014 to celebrate Good Governance Day.

SHRI K.C. VENUGOPAL (ALAPPUZHA): Madam Speaker, I am thanking you for giving me an opportunity to speak on a very important subject.

Observing Holy Christmas Day, the 25t December as Good Governance Day, has created a lot of agony and uneasiness amongst the students
of the country. For the last two days we have been raising this issue with great concern but the response from the Government side is totally
misleading and incorrect. The hon. Minister, Venkaiah Naiduji has replied on the floor of the House that there is no circular to say that they must run
the schoal on the day of Holy Christmas, and only online essay competition is organized. This is totally incorrect. The circular says, and I am quoting
the circular:

"You are requested to ensure that Good Governance Day is celebrated in all JNVs under your region. A consolidated report specifying activities

carried out in all JNVs is to be submitted by e-mail along with the photograph and video recording to this office on 25t December, 2014. " Madam,
how can they send the video recordings and photographs of the function without opening the school? How can they send it? ...(Interruptions)
Second, today some of the newspapers have carried the news of a letter.

HAAT TR : ATl ST I ST FA T
&€, (STateT)

SHRI K.C. VENUGOPAL : I am not reading the newspaper. I am telling the House that a letter dated 12" December and signed by HRD Ministry's
Joint Secretary, asked the universities and colleges to organize seminar on use of technology and innovations in promoting good governance and hold

a competition on oratory on 25t December. It also announced three prices in each category with cash prices of Rs.15,000, Rs.10,000 and Rs.5000.
...(Interruptions) Hon. Minister was saying that there was nothing mandatory but by this letter again stated that a comprehensive report on
observance of Good Governance Day and on holding of oratory competition in university has to be sent to the Ministry by December 29.3€]
(Interruptions)

I have another letter signed by the Joint Secretary, School Education also instructing to the CBSE schools for observing Good Governance
Day. AICTE, IITs and IIMs are also the temples of education. They have also got the same circulars. 3€| (Interruptions)

HAANT IR : JoT-of w1 U I &1t efel el |

...(CTaE)

SHRI K.C. VENUGOPAL : The statements made by the hon. Ministers are incorrect. Now, the HRD Ministry is going with the agenda of Sangh Parivar
by hurting the religious sentiments of the people by asking them to observe Atal ji's birthday on December 25, the holy Christmas Day.
...(Interruptions)

THE MINISTER OF URBAN DEVELOPMENT, MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION AND MINISTER OF PARLIAMENTARY
AFFAIRS (SHRI M. VENKAIAH NAIDU): Hon. Madam, from the Government I want to clarify it. ...(dnterruptions)

AAART 36T : Tg FAT &1 T g1 56 S8
...(ETa)
SHRI M. VENKAIAH NAIDU: Madam, this is not fair. ...( Interruptions) He has taken my name.&€} (Interruptions)

SHRI K.C. VENUGOPAL : Madam, I would like to ask the hon. Minister of HRD, through you, whether she is admitting the circular issued on
December 12 signed by a Joint Secretary, HRD Ministry, Government of India and the circular signed by the Navodaya Commissioner.

Hon. Venkaiah ji, I respect you a lot. I also want to ask this from you. Yesterday you made a false statement before the House. We need an
apologetic statement from the hon. Minister through you, Madam. ...(Interruptions) 1 would like to know the plan of the Government for December

25th is. Are you going to observe the day? I would like to have a clarification from the Government. Thank you very much. ...(Interruptions)
HON. SPEAKER: Nobody will speak now. Everyday it can be something like that. Please sit down.
...(Interruptions)
AT 3ETET 2 &Y 31T, 37T 9 SAST| ALl 3 IS AaT Stk | I am sorry. Everyday it can be something like that.
...(CIaHe)
AR et : AST, ot 8 oy T AT, SH R oot & fam am|

..(cTTENA)
HON. SPEAKER: Hon. Minister, do you want to say something on this?



...(Interruptions)
SHRI M. VENKAIAH NAIDU: Madam, I want to put the record straight. ...(Interruptions)
AT HEART : T ST T S|

...(ETEA)

SHRI M. VENKAIAH NAIDU: People should not be allowed this sort of politicization of the issues. It is a very sensitive issue. ...(Inferruptions) 1 do
admit it. ...(Interruptions) Please, bear with us. You had your say....( Interruptions) Let us not mislead the country either from this side or from that
side. ...(Interruptions) You said, 'Sangh Parivar'. ...( Interruptions) What is Sangh Parivar in this? ...(dnterruptions) The entire country knows who is
following the privar politics, family dynasty and all ...(Interruptions)

Madam Speaker, Shri Venugopal has raised an issue. From the Government side the other day I myself here and the Leader of the House in
Rajya Sabha have clarified it. The point is that when a particular day is announced by the Government, it is observed in the institutions. If the
institutions are in holidays, it is observed even at their place of residence also. Gandhi Jyanti is a holiday but essay competitions are conducted a
number of times. Does it mean to say that we have no respect for Gandhi ji?a€| (Interruptions)

SHRI K.C. VENUGOPAL : There is no Christmas Day on that day....(Interruptions)

SHRI M. VENKAIAH NAIDU: What can I do if my great former Prime Minister is born on the Christmas Day, which is a holiday? ...( Interruptions) Can
I change it? ...(Interruptions) Karunakaran ji, you are a very senior Member. Please sit down...(Interruptions)

HON. SPEAKER: Venugopal ji, is it the way? 3eT 3119 &1 aR, el IR Ueh & 3eX & 3007 & folT 37eli3 far §1 Everyday you will say something and
still you are interfering like this. This is not proper.

..{Interruptions)
AT AT : 319 A1 56 & STSU| Tg AT ¢, Al oK S8 3611 b folw & W |
.(CTTEI)
AT HeweT: W3 S, 3T 93 ST
.(CTTHIeA)
A Ffeew @3 : T A, TRAR F AR ..(FTTT)
At o, Sdar g : BACT & A FE 1 AT, G2r e faemer| .. (eTate)
ARTANT CTET: 31T 4T et §?2 4T &Y 31T, AT SHAH IS AdoHd 87
&€ (=gaur)

AFAT 3reeT : SHTIT S, 31T 39T a1 Fiev|
4€! (cTau=)

At v, Sz A 39 ST AT @S SN AN gFES HIOw FH FT| ey A aRaR F an 7 g, Her 39k 9Ran & ar 7w e, sue @
IRATI....(STETeT)

Madam, there is a circular issued by the Joint Secretary. F&UTER SN, Tollel U1ST HEOT GWRT|...(cTILN=T)

SHRI K.H. MUNIYAPPA (KOLAR): Madam, he has to take back that word. ...(Interruptions)
HON. SPEAKER: Nothing will go on record.
(Interruptions) a€; »
SHRI M. VENKAIAH NAIDU: If he takes back that word, I also take back my word. I have no problem. ...( Interruptions)
HON. SPEAKER: Nothing except the Minister's statement will go on record.
(Interruptions) 5€!*
SHRI M. VENKAIAH NAIDU: The circular states:
"Please refer to my DO letter of even number dated 12th December 2014 regarding Observance of Birth Anniversary of Shri Atal Behari
Vajpayee, former Prime Minister, as a Good Governance Day. I would request you to organize a seminar on the topic of 'Use of
Technology and Innovations in Promoting Good Governance' and a competition of Oratory ( Bhaashan Shailee) in such manner that

Christmas holidays are not disturbed. Therefore, the celebrations relating to the Birth Anniversary of Shri Atal Behari Vajpayee may be
completed prior to Christmas break by the Central Universities and Colleges under their purview.”



This is the Government's circular. There is no question of disturbing Christmas at all. People will celebrate Christmas; people will also
celebrate Shri Atal Behari Vajpayee's Birthday as a 'Good Governance Day'. There is no contradiction; there is no conflict; and there is no disrespect
for Christmas. We will celebrate Christmas. ...(Interruptions) If you do not want to listen, then you can go away. What can I do? ...(Interruptions)

HON. SPEAKER: Shri Venkaiah Ji, have you completed your statement?
...( Interruptions)
SHRI M. VENKAIAH NAIDU: Madam, I have to put the record straight. The circular issued on 13t April 1987 states:
"The Vidyalayas being residential in its character, there is no question of declaring holiday and sending the children to their homes

except for authorized vacation period. All festivals should be celebrated in the Vidyalayas only and children should not be permitted to
visit their homes during the festival time."

This circular was dated 13t April, 1987. Who was in the Government in 19872 They must be aware that this circular was issued during the Congress
regime.

So, Madam, let us not try to create unnecessary tensions in society. Let us take advantage of this House and put the factual position before
the people. Christmas will be celebrated; and Vajpayee Ji's Birthday will also be celebrated as a 'Good Governance Day'. There is no question of
changing any of these two programmes.

AT 3eqeT: o HI9A gl
...(Interruptions)
HON. SPEAKER: Nothing will go on record.

(Interruptions) G€; »

At this stage, Shri Mallikarjun Kharge, Shri P. Karunakaran, Prof. Saugata Roy and some other hon. Members left the House.
...(Interruptions)
AAAT 3eaet : J S Rar g
&€; (cgaure)
HON. SPEAKER: Nothing will go on record, except the submission of Shri Satyapal Singh.

(Interruptions) &€]*

SHRI M. VENKAIAH NAIDU: Madam, it is a very sensitive issue and a wrong signal should not go to the country. There is no question of any
disrespect towards Christmas. People should celebrate Christmas. However, they should not mislead and that too from the Lobby. They should be
there in their seat and then say something. Making the charge that the Minister has misled is wrong. We have not misled anybody. People are happy
and quiet. Let us not create pandemonium here and then send a wrong message to the people. Nothing is going to happen. Communal peace will be
observed. Christians will celebrate Christmas; some of us may also go to their functions, and all the people will participate in Shri Vajpayee's
Birthday Anniversary. That is the factual position.



